e |
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD \

}

B O.A.NO-‘ 1006/94., \

: Date of Crders 17-8-94, |
Betweent . » ‘ \

M.Raghavalﬁao. : !
) . . Applicaﬂt. '
and ‘ ‘
: Engineer, (Diesel) |
1. The Sr.Divisional Mechanicald S.E.Rly,

Diesel, Loco Shed, Kancharapalem(PCO) Waltair, Visakhapatnam, |

2, The Addl.Divisional Railway Manager, S.E.Rly,

— T ———— —Wa2l+air. Visakhapatnam.

3. Divisional Personnel Officer, — — ——— 4
S.E.Rly, Waltair, Visakhgpatnam.

.o Respondents,
For the Applicant: Mr.P.Veera Reddy, Advocate. '
For the Respondents: Mr.C.Venkatamalla Reddy, &C for Rlys. : \
LY IS bbb ssmnw — — o
e e TR TN R W
AND -

THE HON'BLE MR,R.RANGARASAN : MEMBER(AIMN)
The Tribunal made the following Order:=-

Post on 25-8-94, HNo steps in pursuance of the impugned 1
Memo .Ne MWDE/20/CB1/HR, dt,3-8-04, should be taken till 26-8-94.

/)W 2

L..A._

To
1. The Sr.Divisiohal Mechanical Engineer (Diesel)
Diesel, Loco Shed, Kancharapalem (PC) Waltair-8 Visakhapatnam.

2, The Addl.Divisional Railway Manager, S.E.Rly, Waltair, Visakhapatnam,.
3. The Divisional Personnel Officer, S.E.Rly Waltair, Visakhapatnam.
4,0ne copy to Mr,P,Veera Reddy, Advocate, 10-~1-18/16,Shyamnagar, Hyd.4
5. One copy to My. C.Véﬂcatamalla Reddy, SC for Rlys. CAT.Hyd.

6. One spare coOpYe.
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IN THE CL TPRAL ADMLIIS TRATIVE TRIBUNAL

i ' ‘ HYLEREZBAL BENCH AT HYLER2AB D
Tk HOW'BLL MRLJUSTICE V.JEELADRI RA
VICE-CHATIRMAN
LND
//

N .
THE HOW'BLLE AR.E.RAMGALASZ N 3 M(7.D.o9)

oalEL: V-9 - f .

O RDER/ GUDGMENT-

M.A.No ./ R.A/C.AHO .

in

S.ao. V0O fo\r:\ Y

(TuAa.NO. ’ (W‘PONO )
Admikted and Interim directions
Issugd.

. T
.Alio ed. {3@4‘ 0\}\. LB\%\O\L’\'
Disgosed of with directions.

t&s igsed

Digmissed as withdrawn

Dismissed for Default.

Ordered/Re jected

No order as to costs.
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